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THE BUDGET (RAILWAYS)  1968-69 —
GENERAL    DISCUSSION—conta. 

DR. B. N. ANTANI (Gujarat): Madam, I 
am not the person who wiH raise personal 
grievances or complaints in this House but so 
far as allotment of time to my party is con-
cerned or the order of precedence that comes 
to me is concerned, I am the last drum of the 
camel in a procession of the erstwhile States. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
Certainly he is right to complain. 

DR. B. N. ANTANI: Only one speaker 
from my party has addressed this House on 
the Budget. Whenever my turn was likely to 
come, 1 had been told one from this side, one 
from that side; and one from somewhere else 
and then my turn would come. 

THE DEPUTY CHAIRMAN: I think this 
was mutually settled the other day. ....... 

DR. B. N. ANTANI: I requested the Vice-
Chairman and I was told: 'Your name will 
come after 4 speakers'. 

SHRI DAHYABHAI V. PATEL: Because 
we are not rowdies, you are unfair to us 
always. 

THE DEPUTY CHAIRMAN: I do not 
think that reflection is fair. 

SHRI DAHYABHAI V. PATEL: I do not 
know what you mean by reflection but the 
Secretariat in arranging the business is unfair 
to us and because we are not rowdies ... 

THE DEPUTY CHAIRMAN: That 
reflection is worse—the reflection en the 
Secretariat. Whatever happens in this House 
happens through the direction of the Chair 
and if you have to reflect, you can only reflect 
on the Chair and not oh the Secretariat to 
which I take objection. 

SHRI DAHYABHAI, V. PATEL: You 
can take objection. 

DR. B. N. ANTANI: Now, Madam Deputy 
Chairman, being the last, naturally I have the 
least time. So I shall try to confine myself to 
making my points in brief, as a bad lawyer. 

THE DEPUTY CHAIRMAN: How much 
time do you want? Fifteen minutes, twenty 
minutes, take as much time as you want. 

DR. B. N. ANTANI: Now the hon. Railway 
Minister has come before this House with his 
song of deficit, and in his characteristic 
disarming way he was almost on the point of 
disarming my criticism of his Budget. But the 
more I read it with the greatest regard and 
consideration for him, I come to the 
conclusion, Madam, that this deficit is no 
deficit whatsoever. It is a fictional deficit, it is 
an artificial deficit, a device, firstly, to put 
some heavier charge on the travelling public, 
to stop the extension Programmes and to deny 
to the railway employees human 
considerations of promotions, increments, etc. 
etc 

An immense sum of Rs. 150 crores— the 
hon. Railway Minister will forgive me if I am 
bad in arithmetic and statistics, but my 
impression is thet a sum of Rs. 150 crores 
from Shri Poonacha has to go to Shri Morarji 
Desai in the name of Dividend, as a return on 
the capital invested in railways since the State 
is engaged in running the railways. But my 
notion, Madam Deputy Chairman, of any 
commercial undertaking is this. Wherever 
there are shareholders, the shareholders have 
to wait for dividends untill after the budget 
has been presented in a way whereby the 
necessary expenditure in proportion to the 
revenue has been provided for for other 
purposes. I therefore feel that this deficit is an 
artificial one and I hope that in future Budgets 
this point will be seriously considered. 

Now coming to the expenditure provided 
for for extension and expansion programmes, 
let me see what expansion programme of the 
railways In the Budget year is.   Where 
already some- 
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thing exists, something is proposed to be 
added, but waere nothing, exists, nothing is 
provided. In the matter of eiecU'incation of 
some rauways there is mat Irom virar to 
Ahmedaoad, for which Mr. Babubhai Chinai 
has been running aiter. But what about me, 
Madam Deputy Chairman, who hai to wait 
ior eleven hours to get a fail-way connection 
from Palanpur to Gandhidham? 1 have raised 
tnis question over and over again and present-
ed this human problem. But men the Railway 
Board, which is a white elephant, wliich is 
good for nothing, which does more harm to 
efficiency and contentment among 
railwaymen than any good at all, has stood in 
. the way, and so a good-natured gentleman 
like the railway General Manager is a captive 
in the hands of this white elephant, the 
Railway Board. "Much as I sympathise with 
you, Sir, the Railway Board, a body of 
experts, says 'no'", says the General Manager.    
Therefore I suffer. 

Now I will tell you, Madam, I am a member of 
the Railway Consultative Commktee.   The 
other day, in a constructive, in an objective 
and in a positive manner, Members represent-
ing Kutch in    both the Houses presented a 
suggestion to have some connections from    
Bhildi    to    Jodhpur-Delhi railway pending 
construction of the     broad-gauge,     etc.     
etc.     And what is the reply, Madam?   In     
an excellently typed sheet, in some paragraph, 
"it is not possible", is the reply.   Why  is it  
not     possible?   Are you not responsible to 
us, to explain to us?   "Why don't you call us 
across the table and discuss with us perso-
nally?   When we are out here to cooperate, 
our co-operation is not sought by  this  white   
elephant.    Therefore, .Madarn, I humbly 
suggest, with    all the responsibility that I am 
capable of showing to this House, that this 
Railway Boa-d should be scrapped,  and the  
earlier  this  expenditure  on the taxpayer is 
taken off, the better.   I consider. Madam, that 
if the Railway Minister,. with his human    
approach and  human  attitude  towards   
everything, is allowed to run the railways 

alone with the co-operation of     the General 
Managers in the zonal railways, the railways 
will be run more efficiently than if they 
continued to be under the Railway Board, the 
white elephant.   With this    appeal   I. now 
come to the extension and expansion 
programme, and I make these pleadings on 
behalf of Kutch.   The people of the area of 
Kutch today have b<2en suffering from sorrow 
and frustration, ever since its integration   with   
the rest of. the count y.   The late lamented 
Sardar Patel while patting us on our back 
persuaded us to join     the Union of India with 
our Kutch as a Centrally    administered    
State. . He told me, "Antani, I know Kutch is a 
difficult State.  Kutch has ah immense border 
with    Pakistan    and . therefore  certain   
definite  attention     will have to be paid 
towards construction of strategic railways and 
roads." We waited eighteen years up     to    
1965 when President Ayub came to rule 
Pakistan, and this Kutch Award     is now out, 
to our detriment. I the~e-fore submit, let what 
is done be done. It no use  weeping over  spilt 
milk. We are here to co-operate, not to disrupt 
or disturb the present integration of'the 
country, but'for future defence strategy, and for    
the    future safety of the border of Kutch I sub-
mit with great emphasis to the hon. Railway 
Minister to consider first the advisability of 
extending the broad-gauge railway between 
Khandla and Jhund to Bhuj and Khavda as    
our border will hereafter, after this Kutch 
Award be only   thirty   miles    away from my 
dear Chhad Bet    which is now going to be 
handed     over   to Pakistan on a silver platter 
by this Government. 

Now, Madam Deputy Chairman, apart from 
that, another vulnerable area is the area from 
Ghandhidham to Lakhpat, and as I have 
suggested earlier, the hon. Railway Minister 
should order -the construction of a railway 
line from Gandhidham to Lakhpat via 
Bhadreshwar, Mundha and Mandvi, and 
upgrade Madhapur station to" a full-fledged 
station, pro- 



4103      Budget  (Railways)              [RAJYA SABHA ] 1968-69 4104 

[Dr. B. N. Antani] 
viding for connection with. Khavda, This is 
an urgent necessity. I know, Madam Deputy 
Chairman, a serious deputation of influential 
merchants wanted to meet the Railway Minis-
ter. .1 have told them to wait, and not disturb 
the Railway Minister at sanction for these 
strategic railway Budget i? passed, we shall 
be after him, and let him remember that to 
No. 10, Akbai Road this Brahmin will come, 
not only for breakfast, for lunch, for dinner, 
for supper, and will leave his house only after 
getting his sanction tor these strategic railway 
lines. 

 
DR.  B.  N. ANTANI:      

jrff 1   I    shall eat; I shall refuse to be    
arrested    but 1 shall hava it. 

Now Madam Deputy Chairman, another 
thing. I should not encroach upon your time, 
but another thing I have to say, which I have 
said on earlier occasions. At long last the hon. 
Railway Minister has provided for the 
construction of Bhavnagar-Tarapur railway, 
the money got for this from the erstwhile 
Gaikwar of Baroda having been kept in 
abeyance for years and years together without 
paying any interest and perhaps it temporarily 
got merged in the Dividend that the Railways 
have been paying to the General Revenues. 
He has now come to give it to us in the shape 
of this railway, and I thank him on behalf of 
the people of Gujarat, because Gujarat has to 
be satisfied with crumbs and crumbs alone. 
Thia is the lot of poor Gujarat. Beggars 
cannot be choosers. So we are grateful for the 
provision made for this railway line. However 
much the solemn promises and provisions 
made, from past experience we have seen, 
Madam Deputy Chairman, that provision is 
made in a year, but in the next year on 
account of certain em«rg*n«ies, aa aaeonot    
of    certain 

extraordinary situations or on account of 
discharging certain international obligations, 
those constructions have been delayed. Let it 
not be delayed for one moment any longer is 
my earnest appeal to the Railway Minister. 

Now Madam Deputy Chairman, I shall 
again now come to the plight of my poor 
Railway Guard, friend, philosopher, captain 
(and guide of the day. My earnest enquiry of 
the hon. Railway Minister is why their 
grievances, many of which can reasonably be 
met, are not being considered and remedied. 
Whenever I meet the Railway Minister, he 
says, "I am sympathetic." Very good. The 
Minister of State is also sympathetic. He wiH 
go through the application. He will offer us 
tea and 90 on. They are all sympathetic till the 
expert is called in. Then the expert comes and 
he sees the thing and says it cannot be done. 
And then the Minister also says it cannot be 
done. Up to the time they consult the experts 
everything is sympathetically considered. But 
let me remind the hon. Minister that the proof 
of the pudding lies in the eating and the stage 
has come when he should give this prool 

So far as the guards are concerned I have to 
sound a note of warning. It is not in my nature 
to use strong words. But I have to say this. 
Just because these guards do not resort to 
lock-outs because they do not resort to trade 
union methods, just because they do not go on 
strikes, they are asked to wait and wait. But 
how long are they to wait? Only this morning 
we heard how a guard had been murdered. I 
visited hirn at Agra been wounded. I visited 
him at Agra hospital. I saw the wounded 
guard. He got wounded heroically and he got 
the injury because he captured an assailant. I 
saw him in Agra hospital lying in the balcony 
in the corridor, exposed to the cold. I saw this 
with my own eyes. No house surgeon, no 
nurse, no doctor had visited him. This is my 
personal statement that I make on the floor of 
this House. 
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SHRI DAHYABHAI V. PATEL: Did any 
Railway officer visit him? 

DR, B. N. ANTANI: No, no Railway 
officer visited him in the hospital. Why 
should the guards be treated like this? The 
entire catalogue of the demands of the 
Railway guards is before the hon. Minister. 
They have published pamphlets after 
pamphlets. And in spite of two Pay 
Commissions they have ignored these guards. 
The reply given is that these Pay Commis-
sions have not done anything and that is the 
difficulty, we are told. But if the Pay 
Commissions have not recommended, if the 
Pay Commission had committed an error, 
how are the guards responsible? Mighty 
people commit no mistakes. But if ever they 
commit a mistake they commit the grossest 
and most colossal mistakes. That is my 
experience. I tell you that the mileage 
allowances calculations are absolutely 
erroneous. And may I submit that even the 
little watch which they were getting for 
keeping time, up till now free, is no longer to 
be given free. The mighty Railway Board, 
their Majesties have directed that in future 
they should pay for these watches. Why not 
have some cut in your own amenities? I am 
not jealous, let me say it again. But if you 
deserve all these amenities, why not you think 
about these poor people  and  their plight  
also? 

Madam Deputy Chairman, another thing I 
want to say is that there is no justification for 
the rise in the railway fares and for the way it 
has been done now. I have with the greatest 
responsibility and care gone through all the 
grounds and justifications put forward for this 
rise. But I find there is no justification 
whatsoever. In this developing country where 
you want to develop the rural areas and the 
urban areas and also to raise the standard of 
living of the people, if you go on charging 
these poor people in the way you are doing, 
how are you going to give the people the 
advantages of a welfare State? On the other 
hand, in spite of the fact 

 that we have jet the Railway Pro-j tection 
Force, we have got this security force and 
that security force—I do not know their 
nomenclatures— though academically 
everything is provided, only today. we saw in 
the papers that it has been reported that a 
millionaire swindler of the Railway has been 
discovered. How do they manage these 
things? How can they do this kind of 
swindling unless there is collusion with some 
highly-paid railway officials? I sympathise 
with the Railway Minister. He may tell me 
"Antani, it may be true. But how can I get 
them? And even if I got them, what can I do 
with this kind of a thing?" The system is such 
that it becomes very difficult. Therefore, my 
appeal, Madam Deputy Chairman, my very 
earnest appeal to the Railway Minister, is that 
in future while framing his Railway Budget 
he should approach the whole question with 
some humane ideas not only towards the 
employees but also towards the extension and 
expansion programmes, rather than think of 
paying Morarji Bhai as much as possible so 
that he may be in the good books of the 
executive and of the bureaucratic 
Government and not of the people. 

With these words, Madam, I again appeal 
to the Railway Minister to provide for the 
extension of the broad-gauge line from 
Khavada to Bhuj, and also extend the line 
from Bhadreswar to Gandhi Dham and 
Kunera to Lakhpat, then make the fast 
developing village of Madhapur a flag station 
and look to the difficulties, the grievances 
and most legitimate demands of the Railway 
guards, seventeen thousands of them. If you 
do, then they will bless you and your 
progeny. Thank you. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
ROHANLAL CHATURVEDI): Will you 
kindly pass on that cutting? 

DR. B. N. ANTANI: Yes, it is a 
magnificent presentation. 
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THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA): That was due to the two 
years of bad agricultural season. Therefore, 
you will find that the percentages have fallen 
down steeply during the pluvious two years. 
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"I have also come to know that the pay 
scales and promotion chances of the 
commercial clerks are very low in 
comparison to the other categories of the 
railway departments. While all other cate-
gories of the railways just as Station 
Masters, Office Clerks, Accounts Clerks, 
Ticket Collectors are granted 55 per cent 
and over higher graded posts, this is not 
understood why the Commercial Clerks are 
granted 45 per cent only. As far as I 
recollect, in all the Government offices and 
private enterprises, the sales man and 
cashiers are always paid better than any 
other employees, more than what is the 
justification for not granting the better 
wages in comparison of the    other    
railway 

employees and who the Commercial Clerks 
in real—the Cashier, Salesmen, 
Storekeeper, Accountant, Supervisor and 
Enquiry Clerk, in all for the railways. This 
is much unfortunate to note that the attitude 
of the railway administration towards these 
commercial clerks is most unrealistic and 
unwarranted, I will urge the Railway 
Minister to consider the case of these 
Commercial Clerks and grant them the 
wages, if not better than other categipries, 
at least par with the others." 
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SHRI NIREN GHOSH: Madam Deputy 
Chairman, Railways have vital importance 
and a bearing on the economic health of the 
country. Yet the Railway Budget is generally 
not given the importance it deserves. 
However,  in the beginning I would 

like to say that our Railway Minister is a nice 
man, a good man. But I am afraid he is more 
or less a prisoner in the hands of the bureau-
crats who rule the roost. After all, he is a 
prisoner in the bureaucrats' hands and also the 
policies pursued by the Cabinet. That policy 
is detrimental to the interests of the Railways 
and the public and the country.   That is the 
difficulty. 

This Budget has made no new departure 
from the Railway policy. The performance of 
the Railways, Madam, ls the lowest this year 
since 1951. In fact, it was 7 per cent, during 
1952 and this year it is only 4.02. The 
performance has perceptibly gone down and 
what 5s the stock-in-trade explanation that is 
offered by all the Ministries? It is that 
recession has overtaken us. What can they do, 
as if recession has fallen from the heavens and 
suddenly gripped them? So they are helpless. 
But in fact it is not so. It is a recession 
brought about by the policies of the Govern-
ment and the policies that they are following 
In the interest of the big business. So that is 
the fundamental cause of the recession. 

Madam, they would say that the cost of 
operation has gone up. How? I would like to 
put this question to the Railway Ministry and I 
would like Mr. Poonacha to give second 
thoughts to this problem. The price of coal has 
gone up by Rs. 5 per ton. Who is responsible 
for this? Obviously it is the Government of 
India which is responsible for it. Coal was de-
controlled by your Government. The 
Government of India owns collieries. You 
should get your coal from your own collieries 
so that the cost of operation would not go up. 
But you have decontrolled coal knowing fully 
well that the colliery magnates would charge 
higher prices. You have acceded to their 
pressure. So who is responsible for this high 
operation cost? I do not know whether you are 
personally responsible. But surely your 
Government is responsible for this item. 
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Even steel has also been decontrolled. You 
wiH say Railways mean steel and the price of 
steel has gone up. But, again, ls it not the 
Government of India who has decontrolled 
steel and allowed a sufficient margin of profit 
and accumulation of more and more profits by 
the steel plants? But steel in our country 
should have T>een the cheapest item. But 
unfortunately you have contributed to the rise 
in the price of steel also by decontrolling it 
and handing it over to Ihe steel magnates. 

Then there is the question of dieseiusation. 
Even on the indigenous diesel, a higher excise 
duty has been levied by your Government. 
Now the Railways come and say 'The price of 
diesel has gone up'. You are importing diesel 
and diesel engines. But who devalued the 
rupee? So the foreign exchange component of 
your import has gone up. So, having 
contributed your full :share to all the factors 
that make for the rise in the cost of operations, 
now you should not come here and say "What 
can I do? The cost of operation has gone up". 
It seems to be a vicious circle, a circle created 
by you. That is the trouble. Now as regards 
diesel, I should like to say that it has been a 
national wastage of our money and resources 
and it has been done to placate foreign 
interests. You might not be responsible, but 
your bureaucrats and the Cabinet are certainly 
responsible. I would like to tell you that in our 
country, 30 per cent of the traction has been 
dleselised. But in Japan, it is 2 per cent, in 
Italy 7 per cent and in France,  13 per cent. 

SHRI C. M. POONACHA; In the 
U.S.S.R., it is 80 per cent. 

SHRI NIREN GHOSH: Might be. But they 
have their own diesel, and they manufacture 
their own diesel engines also. 

SHRI C. M. POONACHA: That is all 
right. 

SHRI NIREN GHOSH: But you do not 
produce your own diesel; neither 

do you produce your own diessl engines. You 
are importing them. For whose benefit? That 
is the question. Even your indigenous source 
of diesel supply is not sufficient. Why have 
you gone in for dieselisation to this extent that 
a huge amount of scarce foreign exchange is 
being wasted in imports? Only certain foreign 
powers are getting benefits. And what are 
those diesel engines that you are importing? 
These are second and third generation diesel 
engines. Whatever they use are first 
generation engines. The engines that you are 
importing are third generation engines. And 
God knows, how long you will take to pro-
duce a diesel engine hundred per cent 
indigenously in our country. We produce now 
only the steam locomotives more or less 
completely indigenously. But having come to 
self-sufficiency in the matter of production of 
steam locomotives, you have done away with 
steam traction. You have gone in for electric 
traction and diesel traction, and money, 
technical knowhow, everything has gone to 
waste, more or less. Why this process? You 
could have stuck to the steam traction where 
the resources are abundant. But now 
ent>rmous profits are going to the foreigners. 
The World Bank will not give you loan unless 
you import diesel engines, unless you import 
diesel oil. That is the crux of the matter. That 
is how they are looting and that is how this 30 
per cent of dieselisation has come. As I said, 
you might not like it, but it is your bureacrats 
sitting there, having collusion with them, and 
your Cabinet which is becoming more and 
more subservient to the foreign interests who 
have brought us to this pass. 

Now, the foreign exchange that is spent is 
Rs. 40 crores. I should say that this is a huge 
amount. You have no foreign exchange even 
to guard your rupee. It has gone down, and 
you are asking for liberal accommodation 
from I.M.F, and you are praying on bended 
knees for the re-scheduling of debt payments. 
Here you are spending Rs. 40 crores annualy. 
The Railways being the first industry in our 
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[Shri Niren Ghosh]  
country should have been self-suffi- 1 cient by 
this time, and they should be earning foreign 
exchange, hard dollar currency. But just the 
reverse process has taken place. I do not know 
for how many years you will be going on 
spending huge amounts of money I on spare 
part, components, diesel engines, electric parts 
and all these things. And they sell all those 
obsolete things at higher prices not even at the 
economic prices. 
Then I should say that the administration is top 
heavy. That is ihe worst part  of it.  I  do not 
know why the Railway Board should be kept 
in existence. It was a British innovation and it 
should be scuttled. People are becoming 
Members of the Railway Board without even 
having technical knowledge of the railways. 
What do they do here? They have no function 
whatsoever almost. Yet Rs. 8 crores    are 
spent    on    this      Railway      Board, these   
officials   and   bureaucrats.    It is    the    
Railway    Board    that governs.    I    say,    
Mr.    Poonacha    does not rule. It is the 
Railway Board that rules. I say it plainly.    
That is    the tragedy. It is these bureaucrats 
who rule. You see, in one single year you have 
recruited only 4,000 persons, but the  number  
of  officers  recruited    is 837. This is your 
figure. We have compiled it from your report. 
The Railways are the greatest source of em-
ployment. Now that source of employment is  
gone. But officers are being recruited—837  in    
a    year.    This    is strange.   You do not give    
in    your Budget the breakup of figures as to 
the amounts of money spent on officers with 
Rs. 1,000 and above and on those below Rs.  
1,000, for the country    to realise  the  cost   of   
operation.    You never give those figures. 

Then, in many cases junior people are not 
given promotions. Outsiders, having least 
knowledge about the railways, are recruited 
direct to the higher administrative positions. 
I say, let the Railway Board be scuttled. Let 
the Railway Minister with the Minister of 
State and two Deputy Ministers do the co-
ordinating work. Let this para- 

phernalia be scuttled once for all. rhey are an 
obstruction and hindrance ind it is only anti-
national wastage ;hat they are doing. 

Now,   suggestions  by  the  staff  are 
scarcely listened to. Generally that is the 
position. N'ow, as regards passenger earnings, 
the air-conditioned class accounts for Rs. 2.6 
crores, first class Rs.   17.23 crores,    the    
second    class Rs.   7.87  crores     and  the 
third  class Rs. 203.28 crores. This is your 
breakup. But have you given us the figures 
about the cost of production of    the air-
conditioned coaches, first class and second 
class coaches and their maintenance and the 
earnings from those coaches? Why do you hide 
that? It is because it is  a dead loss. It is only 
the    third    class    coaches    that    are giving 
you a return.    The others are a dead loss to the 
Railways.   That is why year after year you 
conceal those figures.    My supposition is    
that    all those coaches are a dead loss to   the 
Railways economically. 

Then, why do you raise   the   fare structure   
Why don't you double the fares of A.C.C., first 
class and second class?    Increase the fare by 
200 per cent or 300 per cent in those higher 
classes,  but please  for     God's sake, leave 
the third class alone.    But you are not doing 
that.   You are pampering and spending public 
money on first class and second class, but you    
are not giving anything to the poor third class 
passengers who are really bearing the brunt of 
the burden in   the matter of passenger 
earnings. I know that the goods traffic is    the    
main source of your earnings.   But in that 
also, the    Railway    officials     always 
follow a policy of discrimination in the matter 
of allocation of     wagons    as between big    
industrialists    and   the medium and small 
traders, businessmen and factory-owners.   
Mr. Parimal Ghosh is a medium industry-
owner in his own way.   I know that because 
he comes from our part of the country. He 
ought to know that hundreds   of such owners, 
i.e. those who   operate factories employing 
100, 150, 200, 300 or 500 persons, complain 
that they do not get accommodation facilities.    
In 



4137                 Budget   (Railways)       [ 11 MAR.  1968 ] 1968-69 4138 

the matter of allocation Of traffic earnings 
you discriminate against small and medium 
businessmen and factory owners and you look 
to the advantage only of the bigger ones. That 
is your policy. Though you try to speak about 
the capitalist class as •a whole, actually you 
look to the interests of only the higher-ups 
and people at the top. That is actually a fact. I 
do not know whether Mr. Poonacha is aware 
of all these things or not but these are all facts 
and he can enquire for himself and he will 
find that they are all fact? and this is hundred 
percent true. 

Now, with regard to railway accidents, the 
figure for 1966-67 is 1321. The official 
statistics are: accidents 1547, trespassing 
4456, suicides 318. I wonder how they could 
place 4000 under the category of trespassing. 
They trespass there and get killed by the 
railways. At least that is beyond iny 
comprehension. However, this is the figure 
that we have. The total number of persons 
injured in railway premises is 26056.  (Time 
bell rings.) 

Now I would like to give a piece of advice 
to the Railway Minister. I do not know 
whether he will accept It or not. I want to 
suggest that it is no use carrying on 
investigations in the time-honoured routine 
way and trying to fix the blame on some small 
fries, the driver, the guard, the pointsman or 
the signaller, and thus dispose of the matter. I 
should say that for each and every accident 
that takes place in the railways the General 
Manager, the headquarter staff and the 
Railway Board should be made responsible. If 
you do that, accidents will not occur or they 
will rarely occur. Accidents take place because 
their skin is never touched. Actually it is they 
who are responsible for the running of the 
railways. It is no use only demanding that the 
Railway Minister should resign, if there are 
.accidents. I know that he should resign but 
this permanent staff, the Railway Board, is the 
real villain of the piece and responsibility 
should be squarely fixed on them. If their skin 
is not touched, I dare say that railway 

accidents will go on increasing. Actually it is 
they who are responsible for these accidents 
and the whole Administration is dependent on 
them. But nothing is done to them. Suppose a 
factory is not making profit or is running, at a 
loss. It is the Managing Director or the 
General Manager who should be caught and 
asked why the factory is running at a loss. In 
that way you will be able to deal with the 
situation effectively. (Time bell rings.) 

Now I would like to say something about 
automation. You have given the figure of 
employment as only 4000. Previously the 
employment figures were double Or even 
treble this figure, annual employment in the 
Railways. The Railways used to absorb 
15000 to 20000 people. Now it has come 
down to 4000 only. Why? It is because of 
automation and electric computers. On the 
other hand the market is flooded with middle 
class staff and unemployment is staring them 
in the face. They find that the biggest single 
source of employment is being closed to them 
because of the electric computers having been 
installed there and more and more computers 
are going to be installed in more and more 
railways. Thus there is a lot of foreign 
exchange being drained giving profits to the 
American ICT and lEM companies. I do not 
know what national interest it will serve. 

The I should like to say something about the 
recognition of major unions, the Chittaranjan 
Union, the Perambur Union or the Varanasi 
Union. Whatever the major unions, they 
should be recognised. Chittaranjan is still a 
prison city like Karanagor. Still Chittaranjan ls 
being treated QS a protected place and nobody 
can enter it; it is a closed township. I do not 
know under what rules it is treated like that. 
Then 7 per cent, of the officebearers of the 
Union have been suspended. They should be 
taken in. I think in such a vital production unit 
you should not go in for more and more 
trouble. Therefore I should humbly suggest 
that you should look into it  and see  that they 
are taken 
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back and also the issues on account of which 
that general strike took place should be 
amicably settled. 

Lastly I Would suggest that you should 
have a new labour policy, you should abolish 
the contract system and you should fix the 
responsibility on the higher-ups. Also scrap 
automation. For heaven's sake do not bring in 
automation in the Railways. In the matter of 
recognition of Unions a biased policy is 
being, pursued. The Union officials are 
victimised on political grounds. That is the 
time-honoured practice of the Railways. But 
let me tell you that even under the British 
regime they enjoyed civil liberties, all these 
civil liberties have been taken away during 
the Congress regime. I can tell the Minister 
that during the British regime the railway 
employees used to enjoy more civil liberties 
in those matters. All those things have 
disappeared once and for all under the 
Congress regime. (Time bell rings.) 

THE DEPUTY CHAIRMAN: Please wind 
up. 

SHRI NIREN GHOSH: Finally, Madam, 
make the Railways self-sufficient; make them 
independent of outside dependence in respect 
of your machines and equipments or sleepers 
or other things. As a matter of fact I would 
suggest like this: Why don't you import 
complete equipments and complete 
machineries, IOO per cent, complete? Instead 
of importing them by stages and making this 
country a sources of exploitation, a source of 
perennial exploitation by others, It is better 
that we import complete equipments and not 
by stages. We should therefore look at this 
question from a national angle and try to do 
something about it. 

SHRI E. M. SANGMA (Assam): Madam 
Deputy Chairman, I am very much grateful to 
you for giving me time to say something on 
the Railway Budget discussion.   Hon. friends 
have 

said much touching important points in the 
matter. I therefore do not feel it necessary to 
go into details of it. 

First of all I shall be failing in my duty if I 
do not congratulate the Railway Minister and 
his department for placing the details of the 
activity of the Department in this August 
House as    well   as    in   the   Other   House. 

I am glad to note that actions have been and 
are being taken to improve and accelerate the 
working of this important public sector 
organisation in the country. It is no doubt a 
difficult job for any person to run such an 
organisation which covers the vast area of the 
country with a big number of manpower and 
material strength. It will therefore be natural 
that there may be loopholes for leakages of 
revenue income in the department as stated by 
some hon. Members. But then, there should be 
an endeavour to seal up such leakages in 
future creating the atmosphere of national 
spirit amongst the workers and the people 
who are availing of the services of the 
Railway Department. Once again I would like 
to emphasise that national spirit in thought, 
word and deed is very much essential to build 
the country towards properity. 

I find that the employees of the Railway 
Department who are of lower cadres, are 
giving their services to the people in the 
country in the most strenuous manner. I 
cannot but respect and honour their services. I 
therefore sincerely Suggest that all necessary 
measures must be taken to ameliorate their 
grievances if there be any. This Department is 
working for the life and property of the coun-
try besides providing the means to improve 
the economy of the entire country as the best 
of burden. It is therefore of vital importance 
according to me that the Railwaymen must 
have the feeling of satisfaction for the 
responsibilities they are discharging with 
adequate amenities. 

Well Madam, let me say something about   
certain   amenities   required   to 
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the passengers. I find that there is no proper 
arrangement for pure drinking water for the 
passengers in all classes. During the summer 
when the weather becomes scorching there is 
a great need for drinking water inside the 
trains. But to have such drinking water 
passengers are to rush to the water taps in 
various stations for which halting time of the 
train is not sufficient at all. I therefore suggest 
that pure drinking water supply system must 
immediately be arranged in all the passenger 
compartments. This arrangement will no 
doubt be of great relief and help to all 
passengers travelling in all classes. I hope the 
Railway Minister will kindly take note of this. 

The Railway Department is really doing the 
job of a beast of burden for the country. But to 
improve its lot it does not confine only in this 
Department. Side by side, the departments of 
Food and Agriculture, Industry, etc. must be 
coming forward to the front line to multiply 
products. For this I think the various 
industries in different parts of the country are 
to be established and agricultural products 
must be made to come out in bigger quantities 
or in plenty so that the Railway Department 
can earn more and give more economic means 
to the masses. Why it needed me to say this is 
that whenever there "will be a representation 
from certain parts of the country to extend or 
build railway lines for the actual need of such 
areas, the reply may be usually, most 
sympathetically being considered. With these 
words of 'most sympathetic consideration' for 
years together, in certain areas of the country, 
for instance, the southern bank of the 
Brahmaputra River in Assam in between 
Goalpara and Gauhati and the district of Garo 
Hills are still being devoid of the Railway line 
facilities. 

Once, while addressing the public meeting 
in Gauhati by our late beloved Prime Minister 
Shri Nehru, he said that Assam is the land of 
plenty. At  that  time    our    present    Prime 

Minister was also present. Well, if Assam is 
the land of plenty, why then, vast areas of 
Assam like the southern bank of the 
Brahmaputra river in between Goalpara and 
Gauhati and the district of Garo Hills are still 
unfortunate in this particular matter? Is it 
because the people living in those areas do not 
produce agricultural products in sufficiently 
big quantity and there is no natural resources 
like coal, lime, cement, etc.? The people of 
these areas have been crying since a pretty 
long time for railway line in between 
Goalpara and Gauhati and to Garo Hills coal 
and limestone areas. In this connection, 1 
would say that the Departments of Industry 
and Food and Agriculture, etc. must have a 
special consideration and see that coal and 
limestone industry is established soon in Garo 
Hills and the Food and Agriculture 
Department accelerate their activities more 
than at present. 

In my home district of Garo Hills you will 
find short staple cotton, chillies and jute 
grown in plenty and can be transported 
outside the district or State by train. Thereby 
the earning of the poor agriculturists could 
have been raised. And if there would be 
railway line near about Garo Hills or to inside 
Garo Hills more things both perishable and 
non-perishable could have been grown more 
by the people to improve their economic con_ 
dition. In the absence of such a facility the 
people of the Garo Hills District and those 
living in the southern bank of the 
Brahmaputra river in between Goalpara and 
Gauhati particularly, are being hard hit. They 
are to pay more to the import-commodities 
and receive less for their export commodities. 
Moreover, the Pakistan border district which 
has lost its market in Pakistan after partition is 
still more in the wretched and pitiable 
condition due to the absence of railway line. 
Therefore one can imagine how economically 
the people of Garo Hills district in Assam are 
in the most depressed condition. By the way, 
surveys were already conducted 
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to have the railway lines from Gauhati to 
Dudhnai and then to Darranggiri coal area in 
Garo Hills and also towards the western part 
of Garo Hills up to Mahendragunj uia Phul-
bari. It became now long forgotten. I therefore 
now earnestly request the Railway Minister to 
re-examine this matter 'and see that there is 
railway line connection from Jogigopa to 
Garo Hill coal area at Darranggiri or Siju and 
to the western end of Garo Hills putting a 
permanent road-cum-railway bridge over the 
Brahmaputra river between Jogigopa and 
Pancha-ratna near Goalpara town. The Rail-
way line connecting Jogigopa and Gauhati via 
Goalpara must be of broad gauge. Those 
railway lines are essential not only from the 
point of economy of the people but equally or 
more important from the point of defence 
against foreign aggression. Hon. friends from 
Gujarat and Rajasthan also said about such 
similar importance in the border for broad 
gauge lines. I remember during the last 
Chines^ aggression in 1962, due to the 
absence of this railway line both civilians and 
armed forces had to suffer much. Moreover 
when I stress more about the B. G. line from 
Jogigopa to Gauhati via Goalpara with a road-
cum-railway bridge over the Brahmaputra 
river, this will serve as an alternative route to 
Gauhati from the rest of the country even 
during the high floods in Assam and also for 
defence etc. I understand that the people of 
Goalpara and Garo Hills districts submitted a 
joint memorandum to the Railway Minister 
during his visit to Goalpara when the Political 
Conference was being held there. What I have 
said in this connection today I believe will 
serve as a reminder to the Minister and I hope 
his assurance for sympathetic consideration of 
these matters will come into being with no 
further delay. Topmost priority must be given 
to these matters. 

Assam as a whole when examined 
regarding the railway line facilities, appears 
to have only a small portion 

of the share although Assam is the land of 
plenty and strategically important. Of all the 
States in India, Assam is the most backward 
in all respects. I therefore, once again request 
the Minister kindly to see that a road-cum-
railway bridge in between Jogigopa and 
Pancharatna is constructed soon and the B. G. 
line is extended to Gauhati from Jogigopa 
during  this Fourth Five Year    Plan 

period. I request him that the 4 P.M.    
railway line be    extended to 

Darranggiri coal area from Dudhnai 
or Krishnai and extended to the western end 
of Garo Hills district. I hope thereby the 
economy of the people of Garo Hills and the 
southern bank of Goalpara, Dhubri and 
Gauhati Sub-Divisions can be much improved 
and major industries can be established in 
Garo Hills district. There is a saying: "Where 
there is a will there is a way". So if the hon. 
Railway Minister has a will, he will surely 
find out a way to implement these proposals 
very soon. I hope he has the will and will 
surely take up these proposals. 

With these few words I support the 
Motion. 

ARREST OF SHRI RAJNARAIN, 
MEMBER, RAJYA SABHA 

THE DEPUTY CHAIRMAN: The 
Chairman has received the following letter:— 

"I have the honour to inform you that I 
have found it my duty, in the exercise of 
my powers under section 64 of the 
Criminal Procedure Code, to direct that 
Shri Rajnarain, Member of the Rajya 
Sabha, be arrested under section 188 of the 
Indian Penal Code for violation of 
prohibitory orders promulgated under 
section 144, Criminal Procedure Code, at 
Talkatora Road 


